12731 Written Answers

T, arfeeqrAT AT, WO, M-I,
gearafz frefr oy ot @& w0 e
32,8/953  TT 9T |

() Gar wEArE  mfaeay OR-
o & FIIHT, AMEHT T S{TATHTT
famf =1 ST X A7 96 ST
gf &
Reservation for Scheduled Castes in

Defence Establishments

1896. Shri Daljit Singh: Will the
Minister of Defence be pleased to
state:

(a) the number of vacancies reserv-
ed for Scheduled Castes in the various
Defence Establishments in 1956-57:
and

(b) the actual number of vacancies
filled 1n by the Scheduled Castes in
each such Establishment during the
same period?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) and (b)
The information is being collected and
will be laidd on the Table of Lok
Sabha.

Reservations for Scheduled Castes

1397. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased to
state:

(a) the number of vacancies reserv-
ed for Scheduled Castes in each of the
Departments of the Ministry of Home
Affairs in 1956-57; and

(b) the actual number of vacancies
filled in by the Scheduled Castes in
each such Department during the same
period?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b) The informstion is being
collected and wi!l be 'aid on the Table
of the House as early as possible.

Assistants’ Grade Examination
1388, Shri D. C. Sharma: Will the
Miister of Home Affairs be pleased
to state:

(a) whether it is a fact that a
umited departmental Assistants’ Grade
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Examination is being conducted by the
Union Public Service Commission in
the near future;

(d) if so, when~

(c) whether it is also a fact that
those Assistants who have been tem
porarily appointed as a result of Nov-
ember, 1955 examination are not re-
quired to take the ensuing test while
those who were appointed in 1954 on
the basis of December 1851, test are
required to appear; and

(d) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Yes.

(b) The announcement is expected
to be made by the Union Public
Service Commission shortly.

(¢} and (d) Persons appointed on a
temporary basis on the result of the
November, 1955 examination are to
be absorbed 1in a proportion of vacan-
cies in the direct recruitment quota
within the next 3.4 years. They are
not therefore eligible to appear at the
hIimited competitive examination to
qualify for confirmation in Grade IV.
Persons who had qualified at the
Union Public Service Commission As-
sistants’ Grade examination held in
1951, are eligible for appoiniment to
the Regular Temporary Establish-
ment 1n the quota prescribed for them:,
and, as such, it is not compulsory for
them to appear at the limited depart-
mental examination for obtaining
positions in the Regular Temporary
Establishment. They may, however,
do so in order to better their chances
and obtain higher positions in _the
R.T.E.

Sales Tax on Boeks.

S Shri Radha Raman:
™ Shrimat Sucheta Kripalant:

Will the Minister of Finance be
pleased to state: :

(a) whether it is a fact that the
National Development Council in their
meeting held at New Delhi on the 3rd

1399.





